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* (d) it so, the reasons thereol?

THE MINISTER OF STATE OF THE
MINISTRY OF COAL (SHRIP.A. SANGMA):
(a) 1o (d). Information is being collected and
will be kaid on the Table of the House.

" *Quick hire” System of recruiting
Scientists In CSLR.

1274.DR DEBIPROSAD PAL: Willthe
_ PRIME. MINISTER be pleased to state:

{a) whetherthe Councilof Scientificand
Industrial Research has introduced a*Quick
Hire" system of recruiting young sclentists
on an adhoc basis In various National Labo-
ratories in India under its control;

{b) whether such scientists are ab-
sorbed on a regular basis in these laborato-
ries; and i so, after how much time; -

(c) whether the adhoc service rendered
prior to regular absorption counts for the

purposesdmeitsaniom Inctement.pro-
motion etc; and

_ (d) the number of scientists presently
working under ‘Quick-Hire’ system in Na-
tional Physical Laboratory, New Delhi, Na-

tional Institute of Oceanography, Goa?

THE MINISTER OF STATE IN THE
MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCESANDPENSIONS (SHRIMAT!
MARGARET ALVA): (a) CSIR has a Quick
Hire System of recrulting young scientists in
s various National Laboratories on contract
basis tor a period not exceeding 3 years.
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{b) No, Sir. The scheme does not pro-
vide for automatic absorption of the sclen-
tists on a regularbasis. However, there isno
bar for these scientists being appoinied on
regular basis in case they are selected by
duly constituted selection commitiees
against open advertised posts. '

(c) No, Sir.

(d) The number of sclentists working
under the scheme in the three laboratories

is six (6), eight(8) and one(1) respectively.
[ Transtation] '

Public Sector Undertakings In Uttar
' Pradesh

1275. SHRI HARI KEWAL PRASAD:
Will the PRIME MINISTER be pleasea to
slate:

(a) the details of the Public Sector
Undertakings in Uttar Pradesh;

(o) the details of profit and loss in each
of these Undertakings for the last three
years and the number of such Public Sector
Undertakings which have been closed down
due to losses suffered by them;

{c)the reasons forthe sickness of these
units and the steps taken for thelr revivai

(d) whether the Govemment propose

fo protect the Interest of workersiemploy-
ees; and ‘

(e) the details of the proposal about the
setting up of a new public sector undertak-

ings in Uttar Pradesh?.

THE MINISTER OF STATE OF THE
MINISTRY OF INDUSTRY (SHR! P.K.
THUNGON): () and (b). Details of Central
registered office in Uttar Pradesh, alongwith



